
OFFICE OF THE PRINCIPAL DISTRICT
SHAHDARA DISTRICT, KARKAR.DOO

ORDER

SESSIONS JUDGE
COURTS, DELHI

Consequent upon the Order no. 29/G-1/Gaz.1 DHC/2022 dated 16.09.2022 of
I lo'ble High Court of Delhi, New Delhi with regard to postings/transfers of the Officers of

Delhi Higher Judicial Service and in super-session of ear. 'er order of this office, pursuant to
the provision of sub-section (1) of Section 19 of the Rig t to Information Act, 2005 (22 of

'.2.005). l do hereby designate Sh. Devender Kumar, Judg Family Court, Shahdara District,

Kal'lrnrdooma Courts, Delhi as First Appellate Authori and Ms. Bhawani Sharma, ASJ

O1 (POCSO), Shahdara District, Karkardooma Delhi as Link First Appellate

Authority for the office of Principal District & Se sions Judge, Shahdara District,
Karkardooma Courts. Delhi.

Dateal42- 1

Hai-Ad-r
ipal District & Sessions Judge
hahdara District, KKD, Delhi

-al-o5(Shalinder Kaur}
Prin ipal District & Sessions Judge

s ahdara District. rum, Delhi

Copy forwarded for information and necessary action
1. The Registrar General, Hon'ble High Court ofDelhi, NewDelhi.
o The Principal District & Sessions Judge HQs). TIs _.azari Courts, West, North,

South-West. North-West. East, North East. New De ', South, South East, Delhi.
3. The Secretary (AR) Administrative Reforms Deptt, level, C Wing, Delhi Secretariat,

Govt of NCT. New Delhi.
1. The concerned Judicial Officers of Shahdara Distric , Karkardooma Courts, Delhi
::;_ All the Judicial Officers of Shahda.ra District. KKD. elhi.
6 The PIO & A.O (Judl.) of Shahdara District, KKD, D lhi.
7 The PIO & A.O Judl.). RTI Branch, Tis Hazari Co . Patiala House Courts. Rohini,

Karkardooma Courts. Saket, Dwarka, Rouse Avenu . Delhi.
• AII the PROS/APROs. Tis Hazari, Patiala Houise, Ro ·n1, Karkardooma, Dwarka,

Saket. Rouse Anevue, Delhi.
i, All the Branches of Shahdara District, Karkardoom: s, Delhi.
10. P.S. to the undersigned.
1 1. The Website Committee, Karkardooma Courts/Ti azari Courts, Delhi.
12. Dealing Assistant, R&I Branch, Shahdara District, t upload the same on LAYERS.
13. Notice Boards at all Court Complexes.
14. The Secretary, BarAssociation. at all Court Compl es, Delhi.

• 887-70°%a.7st/Demur2022.




